Sachin Sapm

Insolvency Professional
IP Reg. No. IBBI/IPA-002/IP-N00005/2016-17/10005

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
R.S. COMMODITIES PRIVATE LIMITED

1.| NAME OF CORPORATE PERSON

YONYX INFOMEDIA PRIVATE LIMITED

2. | DATE OF INCORPORATION OF
CORPORATE PERSON

08/04/2010

3. | AUTHORITY UNDER WHICH
CORPORATE PERSON IS
INCORPORATED / REGISTERED

Registrar of Companies, Bangalore

4. | CORPORATE IDENTITY NUMBER / | U93000KA2010PTC103972
LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE PERSON

5.| ADDRESS OF THE REGISTERED | Reg. Office: No. 370, Phase II, The
OFFICE AND PRINCIPAL OFFICE | Empyrean, Jagadenahalli Village, Lakkur

(IF ANY) OF CORPORATE PERSON

Hobli, Chikkatirupati Po, Malur Taluk, Kolar,
Karnataka-563130

6. | LIQUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON

30/11/2023

7. | NAME, ADDRESS, EMAIL
ADDRESS, TELEPHONE NUMBER
AND THE REGISTRATION
NUMBER OF THE LIQUIDATOR

Sachin Sapra

Address: 2/11B, Basement, Jangpura Block-
A, New Delhi-110014
IBBI Reg. No.
N00005/2016-17/10005
Mobile: 9910219977
Email: sachinsapracs@yahoo.com

IBBI/IPA-002/1P-

8.| LAST DATE FOR SUBMISSION OF
CLAIMS

30/12/2023

Notice is hereby given that M/s Yonyx Infomedia Private Limited has commenced voluntary

liquidation on 30™ November, 2023.

Registered office: 2/11 B, Basement Jangpura Block-A, New Delhi-110014
Email ID: sachinsapracs@yahoo.com, Phone: 011-24375230




Sachin Sapm

Insolvency Professional
IP Reg. No. IBBI/IPA-002/IP-N00005/2016-17/10005

The stakeholders of M/s Yonyx Infomedia Private Limited are hereby called upon to submit a
proof of their claims, on or before 30" December 2023, to the liquidator at the address
mentioned against Item No. 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

o

Sachin Sapra
Liquidator of Yonyx Infomedia Private Limited
IP Reg. No. IBBI/IPA-002/1P-N00005/2016-17/10005

Date: 01/12/2023
Place: New Delhi

Registered office: 2/11 B, Basement Jangpura Block-A, New Delhi-110014
Email ID: sachinsapracs@yahoo.com, Phone: 011-24375230
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CH OLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Corporate Office: Chola Crest, Super B, C54 & C55, 4,
I_rrm' a hr!.rrr life Thiru Vi Ka Industrial Estate, Guindy, Chennai - 600 032

POSSESSION NOTICE (APPENDIX V) Under Rule 8 (1)

WHEREAS the undersigned being the Authorised Officer of Mis.Cholamandalam Investment And Finance Company Limited, under
the Securitization and Reconstruction of Financial Assets and Enforcement of Securily Interest Act, 2002 (54 of 2002),and in exercise of
the powers conlermad under Seclion 13(12) read with Rube 8 of the Securily Interast (Enforcament) Rulas, 2002 issued Demand Nolice
dated mentioned below under Section 1342} of the said Act calling upon you being the barmowers (names and addresses mentioned

TVS MOTOR COMPANY LIMITED
Registered Office; "Chaitanya" No. 12 Khader Nawaz Khan Road
Nungambakkam chennai - 600006
CIN: L3IS92ITNI992ZPLCO22845 Website: tvsmotor.com
Email: contactusigtvsmotor.com Ph: 044 28332115
Motice of Loss of Share Certificates
NOTICE 15 hereby given that the following share certificate (s) 1ssued
by the company are stated to have been lost or misplaced or stolen and
the registered holders/the legal heirs of the registered holders thereof
have applied to the company for 1ssue of duphcate share certificate (5).

BAJAJ FINANCE LIMITED
Corporate Office: 3rd Foor, Panchshil Tech Park, Viman Magar, Pune-411014, Maharashtra, Branch Office:
IRD FLOOR, PRESTIGE TOWER, RESIDENCY ROMD, BANGLORE- 560025

POSSESSION NOTICE

/s 13[{4) of the Securitisaticn and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002 Rule 8-(1) of the Security Interest (Enforcemant) Rules 2002.(Appendix-TV)
Wharaas, he undersigned beirg the Authanzed Offices of M5 BAJA) FINANCE LIMITED (BFL} undar e Sacurilizalion and Resanstruchion of Financial
Assets end Endarcamant of Security Infarasl & 2002 and in exarcses of powers caonfarmed under saction 13(2) read with Rule 3 of the Sacurity Inberes
[Enforcement) Rules 2002, =zuad Damand Matice(s ) io Bormower{s) /Co Bomrowers)! Guaranbon's) manfioned harain below ta repay the amount mentionad in
the rilice within 6 days fram tha date of receipt of the said notice. The Barowens) /Cao Bormowens ) Guerentons) hawing faiked o repay the amaurd, netice s
herety given fodhe Boroweris) /Co Barmowen s ) Guaransar(s) and the public in general that the undersigned an benalf of Mis Baja Finance Limited, has taken
over he passession of he property descritied herein besow v exencise of the powers confiermed on him undir Section 13[4} of the sakd Act read with Rule 8-(1)

below) to repay the amount mentioned in the said notice and interest thereon within 80 days from the date of receipt of the said notice Folio | Share Cett.] No. of Distinctive Name of of the saxd rules, The Borrower(s) (Co Bormowers) Guarantons) in particuar and the pubike in general are hereby caubioned not 1o deat with e below sad
The borrowers mentioned here In below having falled to repay the amount, notice is hereby glven to tha borrowers mentionad herein N ; : 51 S L"-. : Regi : i praparty and any deaings wilh the said praparty wil ba subject 1o the firs! changa of BFL for the amounl(s] as manfioned barain undar with fulure interest
below and 13 the public in general thal the undersigned has faken posssssion of the property described herein below in exercise of Q No. ACH NS cIstered nere therean.

pumeri cunfer:Ed on me u!'u:ler 5ub—5_ec1ifn [-1;| of Se_min:un i3 -:: the ﬁ-ci_ ngad with Hlule £ of the Secf.lrih' Inte:?st -:EnTu_rl::&m[anfi Fules 521633 5080 500 | 4833181-4833680 ?{-‘:ﬁ?‘; EE:: Mame ::; :::aﬂnr:?;;tr{ﬂ ! Description of Secured Asset Demand Notice| Date of
2002. The bormowers mentioned herein above in paricular and the public in genesal are heraby cautioned nod to deal with said property nto {Immovable Property) Date & Amount|pgs ionl

{(LAMN Mo, Mame of Branch)
Branch : BANGALORE
(LAN MNo. 4040HLG2796917)

and any dealings with the propsdy will be subject to the charga of Mis.Cholamandalam Investment And Finance Company Limited for
an amaunt as menfionad heraim under and inferest thereon, The boorower's atbention is invited bo provisions of sub-section (3] of Section
13 of the Act, in respect of time available, 1o redeem the secured assets.

The public are hereby wamed against purchasing or dealing in any All That Piece And Parcel Of The Non- | 14th Sept 2023 29.11.2023
agricultural Property Described As: Site | Rs.1,10,23,007 /-

way, with the above share certificate Any person (s) who has’have any

claim (s} is respect of the said share certificates should lodge such 1. SANTHOSH SN (Borrower) ,
SL.| NAME AND ADDRESS OF BORROWER|  DATEOF [EILITETAHDIHG DETAILS OF PROPERTY DATEQOF s { '}Lh " p e : : tj e s & o 2. SANDHYA BHARGAVAN ﬁg fﬁgéﬁ}ﬁ %ﬁmﬁﬂipggﬂm“‘ Three Thousand Seven Only)
Clamn wi 1C COMmpany dt s nEEisencod omec a C Address 2FIven : ¢
NO|  SLOANACCOUNT NUMBER | DEMAND NOTICE[ AMOUNT POSSESSED POGSESSION| s & davfu [.Pub“m“ui; st aeraiioh s c]air:: will ;Cg-:flﬁiréuces P Mo, 1487/384/b/36/1-59 Situated Hennur Village, Kasaba Hobli, Bangalore North Taluk,
1] Loaao HLIMETOMRE 12 AR U pieow.2iml gyl o1 . Fopariy bearhg be entertained anl.ifllht.: company will proceed 1o 1ssue duplicate share TECHHULL‘]GIES PRIVATE LIMITED iﬁlﬂwﬁétuﬁﬁe&gﬁ ;EITJEZIT;? %ﬂmﬁﬂgmemaﬂﬁ?émﬁa{gt:ﬁﬂ:;;ﬂiﬁ
;ggﬁ:ﬁ: Asslssment Site No 25, Property Mo 406/25 | 'E"L HAfy P * e {CoBonrawer) 1073 Sq. Fts And Bounded On, East :- Property Belongs To Khaleel, West :- Private
All are residing at: BYLAKUPPE m Re Unique Mo.152200602103600707, Bylakuppe E ﬁ RTINS s For TVS Motor Company Limited A Mo 5/516 K Channapa Cross, Near R K Praperty, North:- Road, Soulh = Property Helong= To Pilena
POST PERIYAPATANA TALLK, o 2 Village & Gramapanchayathi Periyapatna Taluk,| & © Place : Chenna K S Srinivasan Hospital, Kammanahalli, Main Road St Thamas Town, Bangalore 560084
NEAR TEMFLE. Poriyopaia,| 22 RsADBZTA3 \ysore District - 571104 and Bounded on - Eastby b Date : 01,12.2023 Company Secretary Date: 02.12. 2023 Place:- BANGALORE Authorized Officer Bajaj Finance Limited
o B el @ 450N | Slle No 26 West by - Layout Road North By | @
Gramapanchayathi Periyapaina ke 1THRI2023 | Layout Road South site No 118 12 Measurement - g I'N- PUBLIC NOTICE FOR LOSS OF SHARE CERTIFICATE (5) BAJAJ F]HanE LIMITED
Taluk, Mysuru Deslrict  Near by East to West 1569 Meaters, North to South 25.715| & TITAN COMPANY LIMITED Corporate office: 3rcFloor, Bajal Finsery, Panchshd Tech Park Viman Nagar, Pune Maharashira, India - 411014
Mear Ganapathi Temple : A ; § F1 : : 2 ;
: Medars, Branch Officas ! Marina Tower, Mo G/50F, 151 Floor Mear English Church, Madakavu Kannur Road -Korhikods — 6723011
Periyapatna 571104 CIN NO. L74939T Z1984PLEDD 1456 - - e h—— = - :
A Authorised Offi Registered office Address: 3, Sipeot Industrial Complex. Hosur- 635178, Demand Motice Under Section 13 (2) of Eunurmzzu_'hun and Reconstruction of Financial
Date : 27-11-2023 uthorise C.Ef. o Ti T.ﬁ PN Tamil Nadu Tel No. {04344)564199 Fax: (14344/276037 Assets and Enforcement of Security Interest Act, 2002,
Place: Mysuru M/s. Cholamandalam Investment And Finance Company Limited Ermail: investor@titan.coin  Websile: www_titancomgany.in Undersigned being the Authorized officer of Wis Bajaj Finance Limited, hereby gives the following notice to the Borowen(s ¥ Co-
Hmm_! |5,-|'|E-|'H|j'!|l g.um]lrﬁ}huh:;;h;;ma .fm “;;&.l,m;a-s&mmﬂ |;1 rl?gﬂnlpany ha\-u. gﬁnrmweﬂsj whrl; lm-..-e fEIIE? 1ng|3nhalrge 1.:“;;.'{ |-.=al:||[[rr']g.- ie, nefﬁgned IR 1henrepa:,.-nae1n1 ;:-rzepnnt;:pél asj'-;-?ll an 1he|:r1e;eztaﬁnther
Arges acorie Ere=0n or Rome IGan s yLoan] s) againsd Fropssry advanced 1o m BIE] nance Limited, a a5 a
E-AUCTION SALE NOTICE bieen Lost | Misplaced and the Holderls) of the said Securities have apphed to the Company. consequence the lsan{s) have become Non Performing Assets. Accondingly, nolices werne is'&u!::d ko thesm under Section 13 (2)
IDEB PROJECTS PRIVATE LIMITED (IN LIQUIDATION) Name of the Folie Kind of the No. of Distinctive Nos of Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 ard rules there-to, an their
Reg. O : 9* & 10" Floor, Delta Tower, Sigma Soft Tech Park, No. 7, Whitefleld Road, Varthur Kodi, Bangalore, Kamataka - 560066 Holder No. Seaurttss | Bidess |“Fiem | To iy et ol ey ol e e it
Gale of Assets and Properties owned by IDEB Projects Pyt. Ltd. {in Liguidation) forming part of Liquidation Estate of | Praful T Patel | TWPOO25730 11. Res EO B60 2017061 | 2017620 thern fram time bo time
IDEB Projects Pwt. Ltd. in possession of the Liguidator, appointed by the Hon'ble National Company Law Tribunal, : ' 560 2016501 | 2017080 Loan Account No.! Name of Address of the Secured/ Mortgaged Demand MNotice
Bengaluru Bench vide order dated 08.11.2019. The sale of properties will be done by the undersigned through the e- Any person wha has elaim in respect of the Securities should lodge such claim with the g‘:af::l::{:;izl ;ﬁ;-ﬂurmwﬂdaln' Immovable Asset/ Property to be enforced Date & Amount
i : -1Ri : e ik " company at its Registered office within 15 Days from this date, Else the Company will iy All that peece and parcel of the Non-agriculiural [ 20th Nov 2023
auction platform hitps://Right2Vote.in.The said asset will be sold on "AS IS WHERE 15", "AS IS WHAT IS” and st gl ni:mmm el ke ﬂﬁi e o E RN Branch: KOZHIKODE, LAN No. SCOLAP25448534 | Property described as: & 05 ares in Re Sy No BISB .
WHATEVER THERE IS BASIS™ as per Insolvency and Bankruptcy Code, 2016 and Insolvency and Bankruptey board Of P e 301G sdl- 1. ARCHIES AGENCIES (Borrower) (Through its | and situated at Thirunavaya Village, Tirur Taluk Iving | Rs 8089 644/
ia (1 ioidati i 1 : ; Proprietordanaging Director/Authorised Signatory} | in Sub Reqgistration Distrect of Cedacal and the House | (R Eighi:
indiz {Liquidation Process) Reguiations, 2016. ”ﬁ#”i'zm R aLE H\BQ’ ATEL | | 1281 A8, 281 A9, Cadacal, Cadacsl PO, Near Cui | bearing Door No. 14111 of Thinnavaya Grama | | Lo Esghty
Mission Hoapital, Malapuram-676108. 2. RANI | Panchavaih balonging fo Abal Hopson Jugnu Mon
R ASSET RESERVE PFIGE | EARNEST MONEY. | INCREWENTA. | CRITERI > — T iy | ancomiats babrulg Jo sos! Hopecs Juaf Mo | e Tk
— L/ S BRI Codacal Malapuram-676108. 3. ABELHOPSON | Road, West - Progerty of C § | Church, North = | “gopy oy
: - gl P hH 3 i ; =
110,855 Square feet ofl 54575009 540,000 500000 | Networthofthe M (Regulaton 14 af the insalvency and Bankruplcy Board of Inda PoCodacal, MalapUram 070108 | ShapmMonParangath oo LSl ol
Commercial Space located in bidder a5 nes tha / iVoluntary Liquadation Pracess) Reguiations, 2017) . e - - . -
9th Floor, DELTA Block, Sfﬂmﬂ 2 p FOR THE ATTENTION OF THE STAKEHOLDERS OF \Jhis step i baing taken for substituted service of notice. Tha above Borrowers andfor Co-Borrowars Guaraniors) are advised to
Soft Tech Park b ; oS RROul, PG TR DR L o Lok ety o o g oo e i
Ramagondanahalli, Varthur Kodi, financial statements 1.[NANIE OF CORPORATE PERSON [YONYX INFOMEDIA PRIVATE LIMITED _ Secured Assets/ mortgaged property will be initisted as partha provisions of Sec. 13{4)of the Securitization and Reconstruction of
Ban E:ilum far the last 3 2. Eg&%&?ggzgggﬁﬂﬂh OF dai042010 Financial Assets and Enforcerment of Securnity Interest fct 2002, The parties named above are aleo advised not bo alienate, create
q Financial years CTRPTRORITT LIHI&IEH TR SR e AT = i third party interest in the above mentoned properties. Onwhich Baja] Finance Limited has the charge.
. J Al | | ar of Compas Ty
E 9'825 Squarﬂ fEEt D{ EDI‘I‘HTI'Ermal 4 E” 25 D'::'D 4 E':I ﬂuﬂ 5 [H] |:||:||:| E.hEIUlﬂ be FERSOM IS INCORPORATEDREGISTERED aisira LMpanies, Sarfalome Place: Malppuram  Date: 02 Dec 2023 Sdi- Authorized OFfcar, E.i;lj..'lj Finance Limitad
Space located in 10th Floor, el gt L R 4. I:I:IHPCIFALE IDENTITY Né.lr.-*EEﬂ I LIMITED|US3000KAZ01 OPTC 103972
DELTA Block, Sigma Soft Tech : LIABILITY IDENTI] ¥ NUMBER OF - SIS Bpa
' . CORPORATE PERSON -
Par halli, Var INF 4 Crores = _ W : sivlungad e -gephes Spsinh fen luapmd s co s
tl[au.;;';l g:-ﬂl';gﬁlﬂundﬂﬂﬂ alli, Varthur 5. i?-lgHPEﬁr-S.lC?PFIIFE‘-EFEIEI;'I.F%EPSEIME El;ggi;i?g!ﬂﬂi’:!";IM".I'::“:?IEEDILF:'-::.fI? Irlﬂai?e Empyrean, = pmeew W1 /20023 /0 pueil fcub FIOF O 2023-2024 g 30.1.2023 Tr ':E Hu-ll'El‘EG-'i
e CORPCRATE PERSON Chikkafirupat po, Malur Taluk, Kalar, Kamataka Suisiudel aghehin Date: 17 41 2023 :
: ;Egéfﬁﬂqgcip?gnﬁgtgcﬂ %:Fﬁ ﬂnﬂllj-gﬁh i 200000 10,000 5| LIGUIDATION GOMMENGEMENT DATE GF .1:153'11 Eéﬂuza | St e owner s o i nad 0 o e s s s 1) e-Tonder No. 51-4T-DENE-SBP-23
! v x l o 2[5 o e st Py Belnocn ) sl suusasee chond | ol B ik (RADF XKD 20282024 SUPPLY AND STACKING
Park, Ramagondanahalli,| Parking space - EEEET;JFE!E;EﬁﬂLL ADDRESS Sachin Sapra — OF &0,000 CUM MACHINE CRUSHED
Varthur Kodi, Bengaluru ;E-.{Ei_IFEMTE NUH1EEHE5.NE FT$EE ' Address: 2/11B. Basement, Jangowra Block-A s s e s & E"‘E‘M < ;gggémi'%ﬁi; sﬁfs DF:EEES;LE;J:
: e . , - : EGISTRATION NUMBER OF TH New Delhe-110014
*Only the bidders, bidding for asset 5.no-T & 5.no-2 are efigible to bid for the Car Parking space asser (5.no-3). LIQUIDATOR IBE| Reg. Ma. IBEIIPA-DOXIP-KRODDOS/2016- 1| smpdise GuesOnLA&BLLLL ARBRDFLERLREEL 100k 3 100 OUTSIDE RAILWAY LANDIQUARRY AND
Bidder of asset 5.na-1 15 elfgitde far a maximum of 11 car parking space and Bidder of assel 5.m0-2 is efigible for 171100035 2% L gL Rl BREEMUE HEUALd LOADING INTO RAILWAY'S WAGONS
maximurt of 10 car parking space bl SRR IR 23] [ Bviing fendh g E_Rgab LOALLERSY LLY | aerrtungnt ormiLs UNDER THE JURISDICTION OF ASSISTANT
Email: sachnsagracsivanon oam - - =
Date and time of Auction 27th December 2023 from 11 AM to 1 PM 8| LAST OATE FOR SUBNISSION OF CLAINE 130.12.2023 _ o | R A A e ﬁﬂ;lzﬁﬂ o mﬁ?‘fﬁ upte 3.00 FM gﬂﬁ'ﬁi’:::"h :“g:ﬁf;‘gﬁ*?f:;ﬁf g:
Period of submission of EDl and BID | _2nd December 2023 to 16th December 2023 till 11.59 PM boartione g L Dl il e ol ol e b el ; : — kv, pngaas; Dugeid Bogir || | COMPLETION: 18 MONTHS EXCLUDING
Inspecion Date and Time On or beore 25th December 2023 1 Sacoles o W o omed St it s ey ol oo s 30| |4 o e | g e e 500100045, | |HONSOON PERIOD)
"wlith I:"iuf appﬂilﬂmen“ ‘ﬂ“ Hﬂrhi“u ﬂﬂ'ﬁ hE.'hH'EEﬂ ."] HM 1“ E‘PM} (b N7 1 ey ] Ll Qﬂ |F$c-ﬂ'ﬂ! H-D.II:IE.MIJU’L'!TI" Approx cost of the work: E?.El.ﬂ.gﬂ‘ﬂl".
T d Cond fthe E d T'lE-ﬁnatll'r: :aluiredill:-rs_sl'lracllsg.hn'fthar praot af claims l:lhg.'alalu.'l:-'lil:_rnaamnrllg.'. All alhar stakehoidars B | Pre-bie st pon Sugss b, poe - wdpab G | prpsar GueyelR Sypaoed 131722023 sra 100 oel .mﬂﬁﬁ!ﬂw@ ¥5,40.900)-.
erms and Condition of the E-auction are as under: may suamil ihe proo af Claims in persan, Oy past or Oy Blacironic magns. B [feos) aalulucs plusi el uplGasters | Bramnaem upmed Sgreeed ppsay 2) e-Tender H-:]- 40-¢T-SDENC-5BP-23
Tha D amclds B-Alsllon brbseas Aacirmént containta detalis af i Asts. arilia & g etion B Facs Boctaratia Submission of false or misleading proods of tlaim shall attract panalties. s E._:;md e b Byb | 522027 wee 3,00 e ey B il EXECUTION OF
. p u b U . {0 ; . 0 u ' S Sachin Sap 7 [Fenfiipry e frdsi Gl Bk pid whineh GE0L | srpes BupmA Sigaasd B 2.2023 e 330ue] | FRa) ANCE CIVIL ENGINEERING WORKS IN
and Undertaking Form, General Terms and Conditions of onling auction sale are available on website N\ ate : 01.12.2023 Liquidater of Yonyx Infomedia Private Limsfed| | mGs0 b s clguiglest Sgasms Same pad Saaa dsfs Snfa G deffatensamms. CONNECTION WITH EXTENSION OF I0H
https://Right2Vote,in, Contact: Mr. Velayudham Jayavel at E-mail; velayudhamj@gmail.com / ce . New Dalhi IP Reg. No. IBBIPA-D0ZIIP-NOGDOSZ016-1T10005 | | comoge.8 5106/ gimbpigiat /2023 arsd Spund. gapbey Spsnabfestupgrd séotged seack | | AND FACILITIES FOR BIO-TANK

MAINTENANCE AND TESTING AT
COACHING DEPOT, SAMEALPUR.

Approx cost of the work: BaGREER: e LR -1 |
Securiby: ¥1,52,900-,

Completion Pericd of the work: 18

idebliguidationagmail.com

Z.The Liquidator reserves the nght to amend and/or annul this invitation including any timelines or the process therain,
without giving any reason, at any time and in any respect. Any such amendment in the invitation including the
aforementioned timeline, shall be nofified on the website of the Board hitps://ibbi.gov.in/liquidation-auction-natices/

N /

HAENE S el
n e 338 2020 (e purtl B8 Bl frud FROF L) 302324 pade 20902059 i
grrapmiuaet Sl

lists. 1 | iyt Sanguh ssgeen Buas, e ofge e ﬁ:;"“"-ﬁﬁfﬁuﬂ_ﬁiﬂ“ﬂ [Eighteen) Menths (for sl no. 1) & 06{Six)

3.Mothing contained heregin shall constitute a binding offer or a commitment to sell the assets of the Corporate Debtor. 2 [ Atd vk g0 el emisa sieura el | NABARD (RIDF- XXIY) 2023-24 _I..,,:,,._.w_. TEFRIREET
The liquidator also has the right to reject any bid without assigning any reason. s/d- = e e T ey b ——

| wa 2 [Bacasda) = . . "

Mo riaral ofler Senl by PostiCounar! Fax or i

Dale:02.12.2023 UEIHFHHHH:‘::;::‘::: ! mmwlm el HE.s0 118500/~ person shall be accapled ageinst such e-Tender

Place: Bangalore evan if these are submitled on firm's letter bead

IBBI/IPA-001/1P-PO1012/2017-18/11663 2] juerd Sy et B Ruge -"’“—'.-H“F“'J”T escorhan gl wren s __{| | and recaived infime. All such manual offers shak

Email: idebliquidation@gmail.com & RSt D AL D 20112023 to 12.12.2023 https: imtenders.govin ()| § be considered invald and shall be rejected

summarily wilhaul any consderation.
Complete informabion including  e-lender
docurments of tha showa e-Tendars & availzbla in
wiabesaha winw ing ps.gov.in

The tenderersfbidoers must hawve Class-l
Digital  Signature Cedificate and must be
ragistered or IREPS porgl. Only registared
tenderen'badder can garlcapate on e-1endenng
All relevant papers musi hawe 1o be uploaded
ai the tme of participating on e-lendering as
parinstruchion.

Note: The prospective tenderars ane advisad
io reviss the website 15 (fifteen) days bafars the
date of closing of tender o nole any
changesicomgendum isswed far this tendar.

Divizlonal Raibway Manager (Engg.)
PR-82810¢23-24 Sambalpur

4 | UTRrEsaer Apms DAgIELLL SRsET
1P ETeulE, dpnana siups

Pra-id sy mec fugab Bob. pie - wonges e b (Lpmnc | Ssgeaeid Ll nag
a8 o i B 08,12, 2020 Banic (pisds 100 Al
By PALLLLL puUTsLLETeS FUTLUERSaE | pane e Ui Segitsmal LTy
B i moni ) g bt St pnar 12,12 2023 Gpmi: Giued 2,00 FM
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| get the inside information
and get inside the information.

Inform your opinion
with investigative journalism.

The Indian Express.
For the Indian Intelligent.
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CHANGE OF NAME
I, SHARATH BHARATH, S/o.
Bharath Murthy G 5 L and Residing
at No.382, Neethi Marga Main
Road, Siddartha Nagar, Mysuru
570011 Karnataka, India, Now
Camp At Bangalore, have
changed my name to SHARATH
BHARATHMURTHY vide affidavit
dated: 23.11.2023 before B V
Nagabhushana, Bengaluru.

CHANGE OF NAME
I, SIMRAH HASHIM MOHAMED
HASHIM, D/o. Mohamed Hashim
and Residing at No.34, Viviyani
Road, Ferns Court, Flat No.102,
Richards Town, Bangalore 560005
Karnataka, India, have changed my
name to SIMRAH HASHIM vide
affidavit dated: 01.12.2023 before
BV Nagabhushana, Bengaluru.

CHANGE OF NAME

, SHAIK SHAJAN S/o Abdul
Jaleel Sab R/at No.21, 13th
Cross 2nd Main LCR School

Road, B K Nagar, Yeshwanthpur,
Bangalore- 560022, have
changed my to JALEEL SHAIK

SHAJAN vide affidavit dated:

111212023 Before Notary
R.Basavaraja Bangalore.

CHANGE OF NAME

We, SHRINIDHI ATMAKUR
(Father) MEGHA SHRINIDHI
(Mother) R/at No.1423, 1st
Stage 2nd Phase, 3rd Cross,
Chandra Layout, Bengaluru-
560040, have changed our
minor son's name from
TANMAY to TANMAY ATMAKUR
vide affidavit dated: 29/11/2023
Before Notary Puttaramaiah
Bangalore.

I, VISHNU SHASHIDHAR, 5/0.Durga
Prasad and Residing at Shastri
Camp, Sunkeshwara, Raichur
584203 Karnataka, India, Now
Camp At Bangalore, have changed
my name to CHEKURI VISHNU
SHASHIDHAR vide affidavit
dated: 07.10.2023 before B V
Nagabhushana, Bengaluru.

|, DORAIRAJ RAJINI KUMARI, W/o.
Raghu R and Residing at GB-8, 4th
Cross, HAL Old Town Ship,
Vimanapura, Bangalore 560017
Karnataka, India, have changed my
name to RANJINI D vide affidavit
dated: 07.10.2023 before B V

Nagabhushana, Bengaluru.

I, RAKESHA HULUKUDU
SINGAPPAIAH, 5/o0. Singapaiah
Dantaka Venkataramana, Residing
at No. 1050, Ashok Nagar, 6th Cross,
Banashankari 1* Stage, Vidyapeeta
Circle, Bengaluru-560050, have
changed my name to RAKESH
HULUKUDU SINGAPPAIAH, vide
affidavit dated: 01.12.2023 before
notary R. BASAVARAJA, Bengaluru.

|, SARAMMA CHAMBARANDA
MAHINYUSUF, W/o. Yusuf
Chambaranda Mahin, Residing at
Yemmemadu Village and Post,
Madikeri Taluk, Kodagu, Karnataka-
571214, have changed my name to
SARABHI KUNJILA MOOSE, vide
affidavit dated: 01.12.2023 before
notary R. BASAVARAJA, Bengaluru.

HAarde

| pol
TR
g
.
g
g

=5

DY TomOH WHRFTOND,
T TomoH WRTONYD,
EE gdednd, SHIRNYY
303RCLTRNT. WRS® mggd
BEEON FWRTTD, econed
SREEAWFTS e aég
Sy BN ezﬂrﬁ@aﬁg
2080TOTRS Q0T LIonARTd

WD WO HRFT0 I
S = & 5‘305363 Before Notary Puttaramaiah N ok, sesaint isintedaiate i “*z“‘mg'ﬁ;.wﬁé “
O O FIRNDY Bangalore. i b olmenet aal i 3 cecss
3@2)6@8. IP Reg No. IEBIHPJ\ 0%2.’”’ NO0005/2016-17/10005
«

CHANGE OF NAME

|, SHRINIDHI S/o Vamanacharya
Atmakur R/at No.1423, 1st
Stage 2nd Phase, 3rd Cross,
Chandra Layout, Bengaluru-
560040, have changed my name
to SHRINIDHI ATMAKUR
vide affidavit dated: 29/11/2023
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- Sponsored

CHANGE OF NAME

I, Mr. MOHAMOOD AYAZ KHAN,
aged 51yrs, S/o. Mahaboob Ali
Khan, Residing at No. 201, 2nd Floor,
Mo. 19, Golden 7th Cross, Koussar
MNagar, Dinnur Main Road, VTCR.T.
MNagar, Bengaluru North, Bengaluru
-560032, have changed my name
from Mr. MOHAMOOD IYAZ
KHAN MAHABOOB ALI to Mr.
MOHAMOOD AYAZ KHAN, vide
affidavit dated: 01.12.2023 before
notary C. SHARADA, Bengaluru.

I, MARY SHALINI, aged 35yrs, Dfo.
Sahadevan, Residing at No.637,
Pillanna Garden, 3rd Stage, Near
Nakshatra Apartments, Lingaraja-
puram, 5t. Thomas Town post,
Bengaluru-560084 , have changed
my name to SHALINLS, vide
affidavit dated 20-10-2023 sworn
before Notary A.IDINABBA,
Bengaluru.

I, UMESH, S/0. Narasaramaraju and
Residing at No.23, 2nd Main Road,
Dattatreya Nagar, Hosakerehalli,
Bangalore 560085 Karnataka,
India, have changed my name to
KEMPARAJU UMESH vide affidavit
dated: 14.07.2023 before B V
Nagabhushana, Bengaluru.

|, DEEPAK NARHARI PRASAD GOR,
S/o. Narhariprasad Jatashankar
Gor and Residing at E1,20, Shri
Nilaya, Flat No.201, 1* Cross,
Syndicate Bank Colony, B G Road,
Bengaluru 560076, Karnataka,
India, have changed my name to
DEEPAK GOR vide affidavit
dated: 23.11.2023 before B V
Nagabhushana, Bengaluru.

I, J. NIZHALGAL SEENU, Residing at
No.36, ITC Colony, Jeevanahalli,
Near Purva Park, Bengaluru-

560005, have changed my name to

affidavit dated: 27.11.2023 before
notary A.IDINABBA, Bengaluru.

|, MOHOMMED NOORULLA
SHERIFF, 5/0. Abdul Raheem,
Residing at No. 9, Central Cross
Street, Neelasandra, Near Akbar
Masjid, Viveknagar, Bengaluru-
560047, have changed my
name to MOHAMMED NORULLA
SHARIFF, vide affidavit dated:
29.11.2023 before notary Y.R.
CHANDRASEKAR, Bengaluru.

|, PARIMALA ALEXANDER CHARLES,
Residing at No. 25, Stephens Road,
Near Robertson Road Park, Frazer
Town, Bengaluru-560005, have
changed my name to PARIMALA
CHARLES, vide affidavit dated:
28.11.2023 before notary
SIVAKUMARA .M.N., Bengaluru.

I, KSHITL) BHARADWAI, 5/0.Prithvi
Raj Bhardwaj and Residing at R-23,
DLF Woodland, Height, Jigani Post,
Bangalore 560105 Karnataka,
India, have changed my name to
KSHITI) BHARDWAI vide affidavit
dated: 23.11.2023 before B V

Nagabhushana, Bengaluru.

I, SHYAMACHAR MULUGUND
alias SHYAMACHAR M, S/o.
Srinivasachar Mulugund, Residing
at No, 252, 6™ Cross, 1* Stage,
Domlur Layout, Bengaluru-560071,
have changed my name to
SHYAM SRINIVAS, vide affidavit dt:
01.12.2023 before notary S.
SAMUELSOLOMON, Bengaluru.

|, PUNEETHKUMAR S, 5/0. Suresha
M, R/of Shambhu Devanapura
Grama, Talakadu Hobli, T
Narasipura Taluk, Mavinahalli Post,
Mysore Dist-571124, Karnataka,
declare that PUNITH KUMAR S and
PUNEETHKUMAR S, both names are
belong to one and same personi.e.,
myself only. vide affidavit dated:
30.11.2023 before notary
RATNA .N., Bengaluru.

|, MOHAMED IQUBAL THYVALAPPIL
CHIRAYIL, aged 47 years, S/o. P.
Moidu, residing of No. 164, 2nd
Floor, Police Road, Ranasinghpet,
Bengaluru-560053, have changed
my name to T.C. MOHAMMED
IQBAL, vide affidavit dt: 01.12.2023
sworn before Notary H.S. SAKALESH
ARADHYA, Bengaluru.

|, Mrs. PRATAPA DEEPTHI, aged
S1yrs, W/o. Pratapa Arun Kumar,
Residing at Flat No.403, Site-116,
K.P. Aaradhya, 20th Block,
Arkavathy Layout, Near H.P. Petrol
Pump, Hennur, Bengaluru North,
Bengaluru-560043, have changed
my name from Mrs. DEEPTHI
UPADRASHTA to Mrs. PRATAPA
DEEPTHI, vide affidavit dated:
01.12.2023 before notary C.
SHARADA, Bengaluru.
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